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' House, of Directo« of F CO. B*idtd
by fcBX ■

*3Q7. ami md!  JAMILUURAH- 
MAN:

SHRI  & YAJ>AV:

Will the Mihister of PETROLEUM 
AND CHEMICALS be pleased to gtate:

(a)whether  the CBI  has  raided 
houses of some Birectors of the Ferti* 
lizer Corporation of  India following
complaints from Members of  Parlia,
ment and if so the names of Directors
and dates and places Of raids and the 
documents and money recovered;

(b) whether raids were  not simul­
taneously held at New Delhi, Calcutta 
and Sindri residences; and

(c)the follow-up action proposed to
be taken in the matter?

THE MINISTER OF  PETROLEUM 
AND  CHEMICALS  (SHRI D. K. 
30R00AH) . (&) NO, Sir.

(b)and (c). Do not arise;
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i C B I  i n q u i r y  i n t o  a l l  f i s s y  p r o j e c t  c o n ­

t r a c t s .  W h a t  i s  t h e  h i t c h  f o r  t h e  G o v ­

e r n m e n t  t o  o r d e r  a n  i n q u i r y ?

I s ,  t h e  G o v e r n m e n t  a w a r e t h a t  r e ­

c e n t l y  t h e  M a n a g i n g  D i r e c t o r  o f t h e

■ F C I  s p e n t  a s  m u c h  a s  R s .  5  l a k h s  o n

h i s  d a u g h t e r ’ s  m a r r i a g e  a n d  t h e  e n t i r e

s e t s  o f  u t e n s i l s  p r e s e n t e d  w e r e  o f  a l l

i  p u r e  g o l d ?  I s  i t  a l s o  a  f a c t  t h a t  t h e

■ e n t i r e  t o p  b r a s s  o f  F C I  a t t e n d e d  t h e

' w e d d i n g  o n  o f f i c i a l  t o u r s  a n d  i n  o r d e f

t o  f a c i l i t a t e  t h e i r  a t t e n d a n c e  a t  t h e

m a r r i a g e ,  a  n u m b e r  o f  m e e t i n g s  w e r s

■ f i x e d  a t  C a l c u t t a  o n  t h a t  d a t e ?
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Exransion of Trombay Fertilizer
Project

*308. SHRI BIRENDER SINGH
RAO:

SHRI M. V. KRISHNAPPA:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether the proposed expan­
sion of the Trombay Fertilizer project
has since been considered by Govern­
ment; and

(b) if so, the nature of decision
taken?

THE MINISTER QF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH): (a) and (b). A plan to
expand the Trombay project is under
consideration of Government. Dif­
ferent Schemes have been suggested
in this connection and these are being
appraised. No decision has .yet been
taken.

SHRI BIRENDER SINGH RAO: I
would likg to know from the hon Min­
ister as to what the total cost involved
is in this proposed expansion pro­
gramme. Secondly^ what is the total
installed capacity for the production
of the plant? What is the actual out­
turn . of the plant during the current
year? And if there is a big gap bet­
ween the total installed capacity and
the actual production what are he rea­
sons for it?

SHRI D. K. BOROOAH: Sir, there
have been many schemes. The total
cost of the schemes -which havr> been
accepted ultimately is Rs. 37.5 crores
with a foreign exchange compoment of

Rs. 13.8 crores. The revised project 
has been approved by the Board and 
submitted to the government. The 
report has also been submitted to the 
World Bank. The project would be 
completed in about 30 months starting 
from June, 1973. I do not have the 
detailed information but the TromBay 
project production capacity forms a 
substantial part.

WRITTEN ANSWERS TO QUESTIONS- 
Irrigation in Chambal area

- 30 .9. SKHI YAMUNA PRASAD 
MANDAL: Will the Minister of IRRI­
GATION AND POWER be pleased to 
state:

(a) whether despite heavy invest­
ment on the Chambal Project, the pace 
of irrigation in the area has been slow; 
and

(b) if so, the reasons therefor? '

THE MINISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO): (a) 
and (b). A statement is laid on the 
Table of the House.

Statement

(a) and (b). The Chambal Project- 
had been planned for annual irrigation 
of 2.83 lakh ha. each in Rajasthan and 
Madhya Pradesh, ■with an intensity of 
76 per cent over culturable command 
area in R'ajasthan and 61 per cent in 
Madhya Pradesh.

The Government of Rajasthan have 
reported that the canals constructed 
by them can serve a net culturable 
commanded area of 2.29 lakh ha. and 
that 1-74 lakh ha. of annual irrigation- 
is being dong at present. This is 
about 61 per cent of that originallf
envisaged.

The potential created in Madhya 
Pradesh is about 2.62 lakh ha. The- 
maximum irrigation done so far ‘
been about 1.29 lakh ha. or about 45' 
per cent of that originally envisaged.




